AN -
f
CEMNTRA&L: ADHMINISTRATIVE
FRINCIPAL BENCH
C.F. WNo.35L OF 2003
In
D.A. No.241 OF 2003 -
New Delhi, this the 25th day of Februay, 2004 ii,”
HON’BLE 3HRI R.K. UPADHYAYA, ADMINISTRATIVE MEMBER
HONBLE SHRI BHARAT BHUSHAN, JUDICIAL MEMBER
1. Sultan Singh tNegi,
/0 Shiri Bagh Singh,
fAsastt. Cook, )
Diesel Training Hostel, Oiesel 3hed,
Tughlakabad-.
Ao Sihadpur .vVillags,
FLO. Tipst
Faridabad.

Z. Satyva Narayan Mandal

s 5/0 Late Shri Neel Kanth Mandal,
RR Bearer
Diessl Training Hostel, Oissel 3hed,
TughlaKabad.
RS0 301, Bhatta Colony,
Sihadpur,
P b, Tilpest,
ricdabad.

3 gz hok Kumar ,
s/0 Shri Anant Ramnath,
R Bearar
Diesal Training Hostesl, Diesel Shed,
Tughlakabad.
R0 Qr. No.25
South ﬁvwnueb
Mew Delhi. e Petitiocners

(By Advocate @ Shri K.N.R. Pillai)

WEIrSUS

Shri VoK. aggarwal,

Divisional Railway Manager,

Delhi Division MNorthern Railway,

State Entry Road,

Negw Delhi-1i0 ¢c01. e Raespondent
(By Advocate @ Shiri ¥.3.R. Krishna with

Shri ashwani Bharwaj)
ORDER (ORAL)

SHRI R.K. UPADHYAYA. AODMINISTRATIVE MEMBER :

Hezard 3Shri K.N.R. Pillai, learnec

counsel of
the applicants/petitioners and 3hri v.35.R. Krishan

C(é'a@/"’“
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accordance with law.

is  concerned, the

BHARAT BHUSHAN)
JUDICIAL MEMBER

Frravi/

W

ed by the order, ik would bz open

& saim

o

i in separate procseding in
3o far as this Contemnpt Petition

same is disposed- of and notice

(R.K. UPADHYAYA)
ADMINISTRATIVE MEMBER



